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M.A,796/04 has been filed for executlmz{
of order dtd,22,7.92 of this Tribumal
rendered im C.A,No.466/03,

A copy of this #,A,796/64 havine been
served onm Mr.R.C.Rath,Lei.Standing Ceunsel
fer the Respenrdents, he has ebtained certain
instructions both frem the epen lime and

frem the constrattieon line of Railways,.

The instructions ebtaimed by him have
reen filed with a mem@randun)after serving
a copy en the applicamt,-

Issue motice te the Respesandents in this

M.A,796/04 requiring them te file their

objectign, if any, by 36.11.05,

Mr.N.R.,Routray,Ld.Coumnsel fer the applicam
undertakes te file extra cepies of thiﬁ M. A.
796/64 and adecquate postages, for issuance

of netices te the Respenmients by register

Pendency of this M.,A.796/04 shall met

stand on the way ef the Respondents te

: : eund
examine the grievances ef the applic.axat)\to

¢ive her necessary relief as due and admi-

ssible under the rules,

Send copy of this erder te the Respendents
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